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Infrastructural Facilities to Courts

*153. SHRI MOHAN RAWALE :
SHRI MULLAPPALLY RAMACHANDRAN :

Will the Minister of LAW AND JUSTICE be pleased 
to state :

(a ) the d e ta ils  of proposals and finan c ia l 
requirement received from various State Governments 
under the Centrally sponsored scheme for developing 
infrastrJctural facilities of capital nature for Judiciary, 
State-wise;

(b) the total amount released and spent by each 
State during each of the last three years. State wise. 
and

(c) the details of the time bound programme to 
release the remaining amount9

THE MINISTER OF STATE OF THE DEPARTMENT 
OF LEGAL AFFAIRS. LEGISLATIVE DEPARTMENT AND 
DEPARTM ENT OF JU STIC E (SHRI RAMAKANT D 
KHALAP) (a) to (c) A Centrally Sponsored Scheme

relating to infrastructural facilities for the Judiciary was 
in troduced  in 1 9 9 3 -9 4  The schem e has to be 
implemened by the State Govts in consultation with 
their respective High Courts The Planning Commission, 
at the time of annual plan discussions, earmarks a 
given amount for the scheme every year Hence it is 
not possible to give in a time-bound programme the 
amount that will be released under the scheme m 
subsequent years The scheme as approved by the 
Planning Commission covers the 8 th Five Year Plan 
The amount received from the Planning Commission is 
allocated to the different States/UTs on the basis of the 
criterion laid down for this purpose by the Planning 
Com m ission which constitutes the ceiling for the 
allocation of Central Funds to a particular State One of 
the mam criteria of the scheme is that the State Govt 
must come forward with a matching share to the amount 
allocated by the Central Government The details of the 
amount released under the scheme during 1993-94
1994-95 and the amount spent by the State Govt are 
given in the enclosed Statement During the current 
financial year 1996-97. an amount of Rs 49 41 crores 
has been provided for this scheme
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